SHRI SUKHENDU SEKHAR ROY: | want to know about the monitoring aspect of

SHRI JYOTIRADITYA MADHAVRAO SCINDIA: One of the key issues that we are facing is
the issue of the age and the senility of our tea bushes. We must make sure that more and more
people come on board for this programme. We monitor it extremely closely, Sir. | would just like
to apprise the hon. Member of our achievement, as of today. Over the last four-and-a-half
years, we have, on a replantation basis, achieved 21000 hectares, rejuvenation 6000 hectares,
and as a subsidy given out about Rs. 109 crores. Of these 1686 tea gardens, we are focussing
on a sub-set of 1140, because these are where the senility of tea bushes are the maximum. And
of 1140, close to 845 have committed to being part of the SPTF Programme; 728 of which have
also given a seven-year programme for re-plantation and rejuvenation, where, over the seven

years, they will re-plant and rejuvenate close to 60000 hectares of tea bushes.
SHRI SUKHENDU SEKHAR ROY: Who is monitoring it?
SHRI JYOTIRADITYA MADHAVRAQO SCINDIA: Sir, we are monitoring it.... (/m‘errupr/ons)...
MR. CHAIRMAN: No, no. Question No. 206, please.

Replacement of paintings at Lalit Kala Academy
with fake ones

*206. SHRI KANJIBHAI PATEL: Wil the Minister of CULTURE be pleased to
state:

(a) whether information regarding valuable paintings at the Lalit Kala Academy being
replaced with fake ones, has been received;

(b) ifso, the details thereof; and

(¢) if not, by when this information is likely to be available?

THE MINISTER OF CULTURE (KUMARI SELJA): (a) to (C) A Statement is laid on the
Table of the House.

Statement

(a) and (b) Yes, Sir. One such reference of one of the paintings of Shri Ram Kumar being
replaced by a fake painting was brought to the notice of Lalit Kala Akademi (LKA) in the year
2003. On 26 December, 2003, the Station House Officer, Tilak Marg Police Station, was
requested by LKA to register the above case. The CBIl was also contacted to take up the work of

investigation and on 13 April. 2004, the case under 380 IPC was finally registered at the Tilak
Marg Police Station at the behest of the CBI. After carrying out enquiries and investigations in
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their capacity as the investigation agency, on 23 March, 2008, the SHO Tilak Marg Police Station
intimated the LKA that the case had been closed as “untraced”. They however added that if in

future there was any evidence or clue, the case would be reopened for investigation.
(¢) Notapplicable.

St HiSHTES U e: TR, AAfeTd dolT STPhTaHI | el =T & Y& R Adhef! for=l &1 @ &1
AT TR 2, UF1 a1 & fob W 3 g Mfivar @ =t forar 21§ sy gremw | ar-a
HAT S | AT ST T8 g b T8 AAAT SBIGH] B LT H DI A1 IR bg ARIT?

FARY Aot FuTafer Sf, 99 310 IR A STa1q &1 21 38 2003 H WAfeld Bl srp1aHl &
e ¥ AT I I IH TH AT fBAT AT 3R 2006 W T 9 foretd AR gferw &I |
TECR o 1T, 91eh e bl STaTd #+1 el STaTd W 1 81 51 59 918 dffold bl STbIaH! |,
ST b U 3fTeHTa™ SRS SIeN 8, 2004 H U 3ffAfedd $AcT U 319 &) TS off ik $u+
BN, ..(FATH)...

MR. CHAIRMAN: Question Hour is over.

WRITTEN ANSWERS TO STARRED QUESTIONS
Kidnapping of children in the country

*207. DR. RAM PRAKASH: Will the Minister of HOME AFFAIRS be pleased to state the
State-wise number of children kidnapped or abducted, sexually assaulted or killed during 2009
and 20107

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI JITENDRA
SINGH): As per the information provided by National Crime Records Bureau (NCRB) the total
number of children kidnapped or abducted, the number of children who were victims of

sexual assault and the number of children killed in year 2009 and 2010 State-wise is given in

Statement.
Statement
Cases registered under crime against children during 2008-2010
Sl. State Murder Rape Kidnapping and
No. abduction
2008 2009 2010 2008 2009 2010 2008 2009 2010
1 2 3 4 5 6 7 8 9 10 1

1. Andhra Pradesh 64 77 69 412 416 446 433 632 581
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